(b) Each and every accident is enquired into either by the Commission of Railway Safety
under the Ministry of Civil Aviation or the Departmental Enquiry Committee depending upon the
severity of the accident. Findings/recommendations of the Commissioners of Railway
Safety/Departmental Enquiry Committees are examined by the concerned departments of Indian
Railways for compliance.

Safety is accorded the highest priority by Indian Railways and all possible steps are
undertaken on a continuing basis to prevent accidents and to enhance safety. These include
timely replacement of over-aged assets, adoption of suitable technologies for upgradation and
maintenance of track, rolling stock, signalling and interlocking systems, safety drives, greater
emphasis on training of officials and inspections at regular intervals to monitor and educate staff
for observance of safe practices. Safety devices/systems being introduced to prevent accidents
include provision of Block Proving Axle Counters (BPAC), Auxiliary Warning System (AWS), Fog
Safe Devices, Vigilance Control Device (VCD), Anti Collision Device (ACD), Train Protection
Warning System (TPWS) etc.

(c) Arising and filling up of vacancies is a continuous process. The policy of the railway
administration is to fill up available vacancies promptly as per laid down procedure. The number of
vacant posts in safety category as on 01.04.2010 is 103667. New recruitment policy has been
framed and notifications for filling up of most of the safety and operational posts have already been
issued.

(d) and (e) Policy guidelines for the pattern of examination and maintenance of different
types of coaching stock for passenger services in the open line as well as their
overhaul/refurbishment in the Workshops are in vogue on the Zonal Railways. These are reviewed
from time to time based on the changes in design of the roling stock or sub-
assemblies/components etc.

Adverse effect of chemicals and fertilizers

+771. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether itis a fact that advanced technology is essential for production of chemicals

and fertilizers;

(b) whether it is also a fact that the cases of adverse effects of chemicals and
fertilizers produced in the country on human health and environment have come to the
light;

(c) ifso, the details thereof during the last three years; and

(d) the details of efforts made during the last three years to make them human health and

environment friendly ?

+Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA): (a) Advanced technology is essential for production of chemicals and
fertilizers, in order to make the product more competitive in the international market and to have
sustainable growth of the sector. These companies also adopt and adhere to safe operating

practices for healthy work environment.

(b) and (c) While persistent and prolonged use of chemicals exceeding permissible limits
could cause health impacts, no specific information has been received regarding the ill effects of
chemicals and petrochemicals produced in India on human health and environment. Imbalanced
use of fertilizers, coupled with low addition of organic manure and neglect of micro and secondary
nutrients over years have however, resulted in deterioration of soil health in many parts of the

country, particularly in intensively cultivated areas of Indo-Gangetic plains.

(d) Government is advocating soil test based balanced and Integrated Nutrient
Management (INM) through conjunctive use of both in-organic and organic sources of plant

nutrients like Farm Yard Manure (FYI\/I), compost, bio-fertilizers and green manuring.

Government has launched the “National Project on Management of Soil Health and Fertility
(NPI\/ISHF)” during 2008-09 to promote soil test based judicious use of fertilizers for improving
soil health and fertility. The scheme includes setting up of new static/mobile soil testing
laboratories, strengthening of existing soil testing demonstrations on balanced use of fertilizers,
promoting use of organic manure, soil amendments and micro-nutrients. Funds amounting to Rs.
1662.25 lakh, 3796.00 lakh and Rs. 1689.848 lakh have been released to States under the scheme
during 2008-09, 2009-10 and 2010-11 respectively.

Fertilizer plants comply with all the environmental standards prescribed by central and State
statutory authorities including ambient air quality standards and effluent water standards. In
addition to meeting statutory standards, fertilizer units have also taken initiatives like adopting
voluntary standards ISO 14001 and OSHAS 18001 to ensure healthy environmentin and around the

plants.
Monitoring mechanism under MPLADS

772. PROF. SAIF-UD-DIN SOZ: Will the Minister of STATISTICS AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether it is a fact that the monitoring mechanism for effective implementation of

MPLAD Scheme was non-existent; and

(b) whether Government would agree that the implementation of the scheme was therefor

fraught with dangers?
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